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At the present moment, *>«« of the pro
motional agencies we t o o t s y  /*>*$?" 
idiaries of the Reserve Bank. As a matter 
of fact, the Adminitftative Reforms Commi- 
stkm baa not taken any definite view on this 
matter. They have said that the relationship 
o f the Government and the Reserve Bank
i» of sach ft dclicate a*t*rc , ,**** they, have 
left the matter for the oo<i»i0ttattoi* ^ **  
Government. Therefore, they have not mad* 
any recommendation afcout the promotional 
•ywwiaMî like, the Industrial Development

the Agpfotrt*”?**, Refinance Corpora* 
ttaM he Reconstruction Corporation or some 
Other pAmotkmal activities which the Rese
rve Bank ia, at present, looking after. These 
are being tetffcfrfl after by organisations which 
are sabsidiaries of the Reserve Bank. There* 
fote, the AM»C* has not taken any particular 
p o s i t i o n  on this matter. There ns no question 
of dto-t*™**1*! the recommendations of the
A.R.C. We will certainly go into them and 
we propose to do so after receiving the reco
mmendations of the Banking Commission.

SHRI K. IA K M JM A  : May I know whe 
ther it is a  fact tuat, at preeeat, the control of 
tho Reserve Bank on various institutions, on 
deposits sad credit tpstem, is not coordinated 
property and, If so, in order to facilitate the 
Oredit system and also to meet the challenge of 
t i m e s  to  ptwide help to the weaker sections of 
fhe^eople* whether the Government of India 
will consider to  set up the National Credit 
Council which would regulate the entire 
credit system to meet the challenge of ttmes ? 
What is the reaction of the Government ? *

MR. SPEAKER ; You asked oniy about 
the suggestions by the Administrative Reforms 
Commission.

SHRI K. LAKKAFPA ; Some policy* 
making body should control the Reserve 
Bank and the Governor of the Reserve Bank 
tfhould preside over the policy-making body.

SHRI YESHWANTRAO CHAVAN : 
We have no policy-making body as such. 
Pormerly, there was an advisory bo<$ywhfch 
Is no longer necessary. But, at the same time, 
the Reset** Bank capsules the Custodians 
of the mtionaliwd Banks. We also ait toge- 
th*r aadcojjsider the questions from time 
to time. Naturally, the Reserve Bank, as a 
Central Bank looks into these aspects keeping

ih {view the entire economic picture of the

MR. SPEAKER ; Mr. Shi vappa—absent

Scheme te Familiarise Students with 
India's Cnttural Heritage

W *i* t* V t

„ *7£2. SHRI N. S* BIST : Will the Mini
ster of EDUCATION AND SOCIAL WEL
FARE be ptaMftd to state :

r
(a) whether a scheme to familiarise Uni* 

versity, College and Higher Secondary School 
students with India’s cultural heritage has 
been launched as a pilot project by his Mini
stry;

t
(b) if so, the main feature thereof, and

(cy«he rtutrfber of students likely to be 
benefited by this scheme annually 7

THE D&BPUTV MINISTER IN THE 
MINISTRY OF EDUCATION AND SO- 
CIAL WELFARE AND IN THE DEPART
MENT O t CULTURE (SHRI D P 
YADAVA) : (a) Yes, Sir

<b) and' (c). <i) During the Fourth Plan, 
it is proposed to cover 5% of Secondary 
Schools and 10% Colleges in the countiy, 
<ri) The scheme has two parts. The first part 
concerns itself with the training of at least 
one teacher of each of the Schools and Colleges 
covered under the sCherhe These teachers 
will be given a Refresher Course of about 
6-8 weeks duration, which will cover the 
disciplines of Indian literature, architecture, 
sculpture, painting, music, daace, theatre 
and handicrafts, th e  second part relates to 
production of materials for the courses, such 
«s«ac0f<Mtoft god tapesof music ad&dance, 
prints, photofMjto/ttidestad attains of Indian 
paintings,4 sculpture, architeetuit, inonuments, 
« te9 and brining out maStoafe for M hers 
The schoofe^aad coHeits «dve«d tthdir the 

i t^ l ie d  of wW a kit 
each containing the material produced under 
tM  ssfcc&fc^h ail «&**, tŝ pes, slides, 
p n w » sip p ^ (w » y iw

MR, SCSAffSft^ <W* 1>m v*"*™ 
abmiM t»  *04 «n the T«M* o f the House-
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PROF. MADHU DANDAVATE : While 
trying to implement the scheme to familiarise 
the University and College students with 
the cultural heritage of India, is proper preca
ution takes to tee that the cultural heritage 
is not misconstrued as the old traditional 
values of a feudal socity ?

SHRI D. t .  YABAVA : We will certainly 
late proper precaution. 

MR. SPEAKER : It i» « mneatiaa to^ «lvOW|illl4ll|«

m  w m  f i |  w C f : w f  w  f  W*M*. .. ..WL jm,.. «k. M ..A.... ._ .. ..._.
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W  | ,  w f f t i  f u n j  w snft w m
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SHRI D. P. YADAVA : Thu i& an acade-
mic matter. Definitely the Government of 
India will consult all the big persons in the 
academic life to incorporate all these things*

Construction of West Coast Road

*724. SHRI C. JANARDHAMAN : 
Will the Minister of SH im N O  AND TRAN- 
SPORT be pleased to state :

(a) whether Government of India ftkvc 
considered the suggestion of Kerala Govern
ment to construct a West Coast Road conn
ecting National Highway No. 47; and

(b) if so, the decision taken thereon ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRAN- 
SPORT. (SHRI RAJ BAHADUR) : (a) and
(b). The West Coast Road being developed 
with Central financial assistance in Kerala 
is almost complete except the bridge across 
Baliapatam River and a few other works 
and the same is connected with National 
Highway No. 47 via National Highway No. 
47-A at Challisseri. Government of Ker5a 
had further asked for financial assistance for 
construction of a coastal road connecting 
Feroke to Ernakulam againnt programme 
of roads of Interstate and Economic Impor
tance. This proposal could not be accepted*

SHRI C. JANARDHANAN : This toad 
goes through the coastal belt of Kerala which 
is densely populated. In view of tfci? fact, 
will the Government reconsider the posftfeto 
and accept the Kerala Government’s proposal ?

SHRI RAJ BAHADUR : In fixing Dip 
the alignment of the west coast road we are 
essentially influenced by the factors of eco
nomic importance of the region to he coverad, 
economic potentialities, etc. and we found 
tliat t3M* particular alignment which was 
tnggmled *o us by the Kerala Govetfinwnt 
sometfme Hâ k; Is the most appropriate one. 
It M W teqitm  Important towns ofTridwraiid




